
 
WP(C) No. 138 of 2015 

 
BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH,  
CHIEF JUSTICE  

 
04.08.2015 
 
 No one appears for the petitioner. 

 Mr AH Hazarika, learned GA, represents the State 

respondents. 

 In the interest of justice, the matter is adjourned for one 

week.  List on 12.08.2015. 

  

 

       CHIEF JUSTICE 
        
dev 

 
 



 
WP(C) No. 3 of 2015 

 
BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH,  
CHIEF JUSTICE  

 
04.08.2015 
 
 Mr SM Suna, learned counsel, appears for the 

petitioner. 

 No one represents the respondents. 

 Learned counsel for the petitioner prays for and is 

granted two weeks’ time to cite case law in support of his 

contentions.  List on 19.08.2015. 

 

 

       CHIEF JUSTICE 
        
dev 

 
 



 
WP(C) No. 37 of 2015 

 
BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH,  
CHIEF JUSTICE  

 
04.08.2015 
 
 Mr P Nongbri, learned counsel, appears for the 

petitioner. 

 Mr S Sen Gupta, learned GA, represents the State 

respondents. 

 Learned counsel for the State respondents prays for and 

is granted two weeks’ time to file affidavit-in-opposition.  List 

on 19.08.2015. 

  

 

       CHIEF JUSTICE 
        
dev 

 
 



 
WP(C) No. 137 of 2015 

 
BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH,  
CHIEF JUSTICE  

 
04.08.2015 
 
 Mr PT Sangma, learned counsel, appears for the 

petitioner. 

 Mr K Sunar, learned counsel, represents respondents 

No. 1 to 3. 

 Ms I Lyngwa, learned counsel, is for respondent No. 4. 

 Learned counsel for the respondents FCI prays for and 

is granted two weeks’ time to file counter affidavit.  Other 

respondents may also file their affidavit-in-opposition, if any, 

within the said period.  List on 20.08.2015. 

  

 

       CHIEF JUSTICE 
        
dev 

 
 



 
WP(C) No. 284 of 2013 

 
BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH,  
CHIEF JUSTICE  

 
04.08.2015 
 
 Mr R Jha, learned counsel, appears for the petitioner. 

 Mr N Mozika, learned CGC, represents the respondents. 

 Learned counsel for the petitioner Mr R Jha prays for 

and is granted a week’s time to argue the matter.  List on 

13.08.2015. 

  

 

       CHIEF JUSTICE 
        
dev 

 
 



 
WP(C) No. 297 of 2013 

 
BEFORE 

THE HON’BLE MR JUSTICE UMA NATH SINGH,  
CHIEF JUSTICE  

 
04.08.2015 
 
 Mr R Majumdar, learned counsel, appears for the 

petitioner. 

 Mr R Deb Nath, learned CGC, represents the 

respondents. 

 Learned counsel for the petitioner states that some 

other similar matters are also pending in the Court and are 

being listed on 25.08.2015.  List this matter therewith on the 

date fixed therein. 

  

 

       CHIEF JUSTICE 
        
dev 

 
 


